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AFFIDAVIT CUM COMPLIANCE REPORT OF HON’BLE
TRIBUNAL ORDER DATED 07.01.2021 ON BEHALF OF
RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, Rakesh Gupta S/o Shri Prem Chand Gupta, aged about 58
years, at present working as Regional Officer, Rajasthan State
Pollution Control Board, Kota (Raj.) do, hereby submits the action

taken report as follows:-

1)  That the Hon'ble Tribunal has passed order dated 07.01.2021

inter-alia as follows:-

“l. Grievance in this application is causing of pollution
by ACC Cement Company at Lakheri, Tehsil Indergarh,
District Bundi, Rajasthan. The cement factory is in
densely polluted area. Untreated effluents are being
discharged into the drains. Air pollution is also being
caused. The matter has been repeatedly published in the
Media but no action is taken.
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2. Let the Rajasthan State PCB look into the grievance
and take appropriate action in accordance with law. An

NOTARY, KOTA (RAJ.)|

ATTESTE
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action taken report may be furnished by email by e-mail
at judicial-ngt@gov.in preferably in the form of
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searchable PDF/ OCR Support PDF and not in the form of
Image PDF within two months.”

2) That in compliance of the directions passed by the Hon’ble
Tribunal the officials of the answering respondent inspected
the unit on 07.04.2021. The detailed site verification report is

annexed herewith and marked as Annexure-R/1.

3) That in the light of submissions made herein above, it is
requested that the affidavit cum compliance report may kindly

be taken on record.
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Site verification Report

 ANEX-RL
» HO reference letter no-F. 10(352)RPCB!I£3&1/NGT1202 1/820 dated 16.02.2021
» Hon’ble NGT, New Delhi order dated 07.01.2021 in' OA no- 302/2020 Bhanwar Lal Saini V/s State of
Rajasthan & Ors.

In reference & compliance of above HO letter and NGT OA number 302/2020 Bhanwar Lal Saini V/s State

of Rajasthan & Ors., unit M/s ACC limited, Vill-Lakheri, Tehsil-Indargarh, Digt.—Bundj was visited on

07.04.2021 by undersigned officer of RPCB, Kota to know the factual status of contents raised in case.

Observations are as below.- d

1. M/s ACC limited is a cement manufacturing unit. ACC limited having one mines M.L.-1/1992, arca
1516.88 hector near to plant. Consent of ACC Cement plant is valid till 30.09.2023.

2. Cement plant is operating since 1917 in Lakheri.

L. As per record approx 30 KLD domestic sewage waste water generated, that is treated by 7
Inumbcr of Sewage Treatment Plant having cap:acity total capacity 41 KLD {10 KLD (2
nos.) 5 KLD (3 nos.) and 3 KLD (2 nos.)}. Treated water is being utilized in green belt
development and plantation purposes within the unit premises.

IL As. per the process of cement manufacturing, it is dry process cement plant and no trade
effluent/process water generates from the procéss, except approx 20 KLD trade effluent
generated from capacity power plant, same is being treated though neutralization pit.
Treated water is being utilized in ash quenching, dust suppmsaiﬁn and plantation within
the plant premises.

Il Two municipal drains are entering in plant premises one form near Driver Chalak
Choupal and second one near Nana Devi Temple. These drains are underground within
the unit premises and coming out near the Gandhipura (Photo Enclosed). Drains water is
clear and no odour seems at drain side, beside sample of waste water has been taken vhich
is pending for analysis.

IV. .Watcr of drain coming from the Nana Devi Tcn':ple side as came out the plant premises is
being broken by nearby farmer and municipal waste water is diverted in their farm and
using for farming (photo Enclosed, Annexure-g.
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3. Reply is as above point number 2.
Details of Stack Monitoring are as below.- ﬁ ANN- @b

S.No | Location | Particulat | Result dated | Standards Results Installed PCM Stack Remarks
e Height (m)
a) | Kilnand | Stack 24.12.2020 | 30 mg/Nm® | 29 Reverse Air Bag 128.65
VRM-2 mg/Nm® | house with 1680
Bags
b) | Kilnand | Stack 124122020 | 30 mg/Nm® | 28 Reverse Air bag 12568 -
VRM-1 mg/Nm* :@3 1296 Bags > B e ki o
¢) | Clinker Stack 24.12.2020 | 30 mg/Nm® | 25 3 Field ESP 53.0 s
cooler Nm’®
d) | E-Mill Stack 24.12.2020 | 30 mg/Nm® MW Pulse Jet bag House | 43.50 > S e @«Ra a
(Coal) mg/Nm® | with 936 Bags also installed which is
connected to CPCB and SPCB
e) | Captive Stack 24.12.2020 | 50 mg/Nm® | 49 Each boiler having 3 | 98 0 M
Power mg/Nm® | field ESP
Plant (25
MW)
f) | Cement Stack 24122020 | 50 mg/Nm® | 49 Pulse jet bag House | 45.0
Mill-6 mg/Nm® | with 510 Bags
g) | Primary | Stack 24.122020 | 30 mg/Nm® | 28 Pulse Jet bag filter 30.20 Results are within prescribed limit.
Crusher mg/Nm® | with 165 Bags
h) | Secondary | Stack 24.12.2020 | 30 mg/Nm® | 28 Pulse Jot bag filter 3020 + | Resultsare within prescribed limit.
. Crusher mg/Nm* | with 165 Bags

Details of Ambient Air Quality monitoring are as below.-

S. No | Location

Result dated | Standards | Results Remark

a) | Near Guest House

24.12.2020 | 100 ug/m*® | 99 ug/m® | Results are within prescribed limit.

b) | Near top crusher building

24.12.2020 | 100 pg/m® | 28 pg/m*® | Results are within prescribed limit.

c) | At general Store building top

24.12.2020 | 100 pg/m*® | 88 pg/m® | Results are within prescribed limit.

d) | At general time office building top | 24.12.2020 100 pg/m*® | 11pg/m® | Fail. A SCN was issued vide head office letter RSPCB

office letter F(P-72)/RPCB/CPP/324-325 dated
02/03,2021 (Annexure- ".C.)
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Unit submitted their mply,(Annexnre—’; and stated sample point is near to factopy main gate, which is near to lakheri town
road & on this road heavy traffic of lakheri town is passes & creates vehicular emissions (fugitive as well as from vehicular
exhaust emission) & increase PM10 level in ambient air quality.

Unit stated that they have done following work.-

1. Frequency of cleaning of roads near to Time office building and in front of factory gate has been increased.

2. We have extended water spraying on the roads in front of plant where heavy traffic of Lakheri town passes so as to reduce
fugitive emission.

3. All the air pollutioh control equipments are interlocked with process equfipments

4. All the transfer points are equipped with dust collectors so as to reduce fugitive emission from plant.

Unit conducted AAQM by MOEF approved lab, as per result dated 10.03.2021, particulate matter found 80.99 pg/m® against
the prescribed limit 100 pg/m*(Annexure- _‘e)

~ Details of Sewage treatment plant and Neutralization pit samples are as below.-

A (Ann—K)
S.No | Location Result dated Result
a) | STP (Packing plant, 10 KLD) 01.01.2021 | Results are within prescribed limit.
b) | STP (Admin Block, 3 MLD) 01.01.2021 | Results are within prescribed limit.
‘¢) | STP (Colony, 500 KLD) 01.01.2021 | Results are within prescribed limit.
d) | STP(CCR. 3 KLD) 01.01.2021 | Results are within prescribed limit.
e) | STP (MVD) 01.01.2021 | Results are within prescribed limit.
f) | STP (Engineering Office, 5 KLD) | 01.01.2021 | Results are within prescribed limit.
g) | STP (Cement Mill, 5 KLD) 01.01.2021 | Results are within prescribed limit.
h) | Neutralization pit 01.01.2021 | Results are within prescribed limit.

4. Reply is as above point number 3.

5. Not concerned to RPCB.
-~ :
5. Not concerned to RPCB. ' ]

F

L

-

(A K Jeliya) _ (Rakesh Gupta)
EE, RPCB, Kota Regional Officer
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4 RAJASTHAN STATE POLLUTION CONTROL, BOARD

RISTRIT X199 W fAiaor Auee
Plot No. 2A, Road No. 6, Indraprastha Industrial Area, Kota {Rajasthan)

RPCB/ROK/Lab/Gen.45/ 2 169 Date:- oy / (] ;/ 202 (
Group In charge (CPM),

Rajasthan State Pollution Control Board,
4, Institutional Area Jhalana Doongari,
Jaipur (Rajasthan)

Subject: - Analysis Report of water/ waste water samples.

Sir, . ‘ .

Please find enclosed analysis reports for the following samples for neceessary action.
REPORT NO. PARTICULARS ]

4108-4115 M/s ACC Limited, Lakheri, Tehsil- Lakheri. District: Bundiv.-*‘{

Yours Faithfully

e
5
Lab Incharge

Copy to the following for information and necessary action please.

1. The Regional Officer,R.S.P.C.B.,Kota.
ﬁ ACC Limited, Lakheri, Tehsil- Lakheri, District;: Bundi.

\&xw
Lab Incharge
0 \ 0 \

Enclosed: - As above
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4108
Report On : 01/01/2021 I
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from final outlet of
STP(packing plant,10KLD) Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported

below :-

I further certify that I have analyzed the aforementioned sample on 01/01/2021 and declare the result of the

analysis to be as below :* .
S.No. |Parameters Result
1 pH 8.17
2 Total Suspended Solids mg/] 12
3 Chemical Oxygen Demand (COD) mg/l 27
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 6.0
5 Oil & Grease mg/! 0.4
6 Ammonical Nitrogen as N mg/l i 0.54 -

The condition of the seals, fastening and container on receipt was as follows : In
Signed This On 01/01/2021

Rajasthan State Polfution Control Board
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
' . Kota

Phone: 0744-2490873
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‘ FORM - X -
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Final Report
Report No. : 4109
Report On : 01/01/2021
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - ACC Limited [615]
JLakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from final outlet of
STP(admin block,3KLD) Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported
below :-

I further certify that 1 have analyzed the aforementioned sample on 01/01/2021 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 pH : 8.08
2 |Total Suspended Solids mg/l : |10
3 Chemical Oxygen Demand (COD) mg/l 54
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 111
5 Oil & Grease mg/l 1.2
6 Ammonical Nitrogen as N mg/I A

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 01/01/2021 j ;

BOARD AN
Rajasthan State Pollution Control Boar
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

iH
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report .
Report No. : 4110
Report On : 01/01/2021
I hereby certify that | K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - ACC Limited [615]
JLakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from final outlet of
STP(colony,500KLD) Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below

I further certify that | have analyzed the aforementioned sample on 01/01/2021 and declare the result of the
analysis to be as below :-

S.No. [Parameters . |Result
1 pH 797
2 Total Suspended Solids mg/l 20
3 Chemical Oxygen Demand (COD) mg/l e 1161
4 Bio-Chémical Oxygen Demand (BOD) (3days at 27° C) mg/Il 22
5 Oil & Grease mg/| 24
6 Ammonical Nitrogen as N mg/l ' 7.4

Rajasthan State Potlution Contro
. Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

The condition of the seals, fastening and container on receipt was as follows : I
Signed This On 01/01/2021 "W _
' BOA
oard

]
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4111

ReportOn : 01/01/2021

I hereby ccrt:fy that I K K Jethalya, State Board Analyst duly appomlcd under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from final outlet of
STP(CCR,3KLD) Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 01/01/2021 anﬂ declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 pH : . 8.06
2 Total Suspended Solids mg/l 18
3 Chemical Oxygen Demand (COD) mg/1 |41
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 18
5 Oil & Grease mg/l 1.8
6 Ammonical Nitrogen as N mg/l 1.6
The condition of the seals, fastening and container on receipt was as follows Intact
Signed This On 01/01/2021 .
BOARD A.N&
Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. l%;;dmpasth Ind. Area,

Phone: 0744-2490873
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4112
Report On : 01/01/2021
I hereby certify that | K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - , , City- Lakheri Tehsil-
Lakheri , District- Bundi Collected from final outlet of STP(MVD,10KLD) Collected on 15/12/2020. The
Sample was in a condition fit for analysis as reported below :- .

I further certify that I have analyzed the aforementioned sample on 01/01/2021 and declare the result of the
analysis to be as below :- ;

S.No. |Parameters Result
1 pH 8.24
2 Total Suspended Solids mg/1 32
3 Chemical Oxygen Demand (COD) mg/l A 61
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l . 124
5 Oil & Grease mg/l
6 Ammonical Nitrogen as N mg/l i

The condition of the seals, fastening and container on receipt was as follows : Intact Q
Signed This On 01/01/2021

BOARD
Réjasthan State Pollution Control Bogrd
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

M
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4113
Report On : 01/01/2021
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited » Plant - ACC Limited [615)
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri » District- Bundi Collected from final outlet of
STP(engineering office,SKLD) Collected on 15/12/2020. The Sample was in a condition fit for analysis as
reported below :-

1 further certify that I have analyzed the aforementioned sample on 01/01/2021 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 pH 8.10
2 Total Suspended Solids mg/] 24
3 Chemical Oxygen Demand (COD) mg/] - |48
4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 22
5  |Oil & Grease mg/l
6 Ammonical Nitrogen as N mg/l

The condition of the seals, fastening and container on receipt was as follows : -
Signed This On 01/01/2021 %

Rajasthan S
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

"
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final Report

Report No. : 4114
Report On : 01/01/2021
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of

the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,

JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - ACC Limited [615]

,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from final outlet of

STP(cement mill,SKLD) Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported

below :-
1 further certify that I have analyzed the aforementioned sample on 01/01/2021 and declare the result of the
analysis to be as below :-
S.No. |Parameters . Result

1 pH 8.31

2 Total Suspended Solids mg/l 6

3 Chemical Oxygen Demand (COD) mg/1 58

4 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l 20

5 Oil & Grease mg/l 2.0

6 Ammonigal Nitrogen as N mg/| = 0.16

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 01/01/2021

Rajasthan State Pollution Control Board

Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,

Kota
Phone: 0744-2490873
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: FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)
Final Report

Report No. : 4115
Report On : 01/01/2021
I hereby certify that [ K K Jethalya, State Board Analyst duly appointed under sub Section(3) of Section 53 of
the Water (Prevention & Control of Pollution) Act, 1974 received on the 17/12/2020 from Ms Abhi Garg,
JSO, Kota ,RSPCB Kota a sample of Waste Water of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from neutralization
pit Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 01/01/2021 and declare the result of the

analysis to be as below :-
S.No. [Parameters Result
1 Free Available Chlorine mg/1 NIL
2 k- ; . 7.56
. 3 |Total Suspended Solids mg/l 48
& 4  [Chemical Oxygen Demand (COD) mg/l 129
5 Bio-Chemical Oxygen Demand (BOD) (3days at 27° C) mg/l - |26
6 Oil & Grease mg/l 3.2
T Copper as Cu mg/l 0.0057
8 Zinc mg/l NT
9 Total Chromium as Cr mg/| g NT
10 Iron as Fe mg/l NT
11 Phosphate (Total) as P mg/I - 10.07
The condition of the seals, fastening and container on receipt was as follows : Intact ) \’
Signed This On 01/01/2021 \ﬂl@m/
BOARD ANAL
Rajasthan State Pollution Control Board
b s Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
~ Kota

Phone: 0744-2490873

11
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ANN— 3
REGIONAL OFFICE Tele: (:744 -2490873
RAJASTHAN STATE POLLUTION CONTROL BOARD
LERCIERI R TR E O P L S
Plot No. 2A, Road No. 6, Indraprastha Industrial Area, Kota (Rajasthan)
RPCB/ROK/Lab/Gen.44 / 1947 Date:-28//2 /2020

Group In charge (CPM), 5
Rajasthan State Pollution Control Board,

4, Institutional Area Jhalana Doongari,

Jaipur (Rajasthan)

Subject: -'Analysis Report of Stack and Ambient Air monitoring.

Sir,
Please find enclosed analysis reports for the following samples for necessary action.
REPORT NO. PARTICULARS ]
6143-6154 M/s ACC Limited, Lakheri, Tehsil- Lakheri. District: Bundi. |

Yours Faithfully
2~
Lab Incharge

Copy to the following for information and necessary action please.

1. ¥he Regional Officer,R.S.P.C.B.,Kota .
- M/s ACC Limited, Lakheri, Tehsil- Lakheri, District: Bundi.

Wb

Lab Inchargeg® 1§ "oodd -

Enclosed: - As above
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' FORM - X
' RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report

Report No. : 6147
Report On : 24/12/2020
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]
_Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of kiln
and VRM-II Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 Particulate Matter mg/Nms3 29

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 24/12/2020 . \d\i@\l
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone; 0744-2490873

i1



12/24/2020
FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10) X
Final Report
Report No. : 6148
Report On : 24/12/2020 :
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of kiln
and VRM-I Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

1 further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare.the result of the
analysis to be as below :-

S.No. |Parameters Result
1 Particulate Matter mg/Nm3 28
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 24/12/2020 7 ﬁ’j

BOARD AN ST
Rajasthan State Pollution Control Board
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

iHM
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e FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report

Report No. : 6149
Report On : 24/12/2020 .
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of
clinker cooler Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S.No. |Parameters . Result
1 Particulate Matter mg/Nm3 25
The condition of the seals, fastening and container on receipt was as follows : Intact i |

. Signed This On 24/12/2020 ﬁ)\!

BOARD AN
Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,

Kota

Phone: 0744-2490873

m



12/24/2020
-

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. : 6150

Report On : 24/12/2020
[ hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,

Kota ,RSPCB Kota a‘sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]

(See Rule - 10)
Final Report

JLakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of e-mill

(new coal mill) Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the

analysis to be as below :-

S. No.

Parameters

Result

1

Particulate Matter mg/Nm3

26

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 24/12/2020

S
BOARD YST

Rajasthan State Pollution Control Board

Regional Office Kota

Kota
Phone: 0744-2490873

SPL-2A, Road no. 6, Indrapasth Ind. Area,

1




12!54:2020
2 ' FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)
Final Report

Report No. : 6151

Report On : 24/12/2020 '

I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of CPP
(25 MW) Collected on 16/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S. No. Parameters Result
1 Particulate Matter mg/Nm3 49

The condition of the seals, fastening and container on receipt was as follows : Intact %
i Signed This On 24/12/2020 r')

*  BOARD AN
Rajasthan State Pollution Control Bo
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

n



12}2412020
e U FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)
Final Report

Report No. : 6152 i
Report On : 24/12/2020
I hereby certify that | K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited » Plant - ACC Limited [615]
;Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of

cement mill no. 6 Collected on 16/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :- .

S.No. [Parameters Result
1 Particulate Matter mg/Nms3

The condition of the seals, fasten ing and container on receipt was as follows - Intact
Signed This On 24/12/2020

' Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

"



12/24/2020 -
S o FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 6153
Report On : 24/12/2020
I hereby certify that I K K Jethalya, State Board Analyst duly appointedunder sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]
s,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of
primary crusher Collected on 16/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S. No. Parameters Result

1 Particulate Matter mg/Nms3 28
The condition of the seals, fastening and container on receipt was as follows : Intact m% [V]\
ol

Signed This On 24/12/2020

BOARD AN
Rajasthan State Pollution Control Bbard
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
. Kota °

Phone: 0744-2490873

"M



1212472020 -
FORM - X
* RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 6154

Report On : 2471272020

I hereby certify that [ K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Source Emission (Stack) of M/S ACC Limited , Plant - ACC Limited [615]
JLakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from stack of
secondary crusher Collected on 16/12/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 Particulate Matter mg/Nm3 28
The condition of the seals, fastening and container on receipt was as follows : Intact ;
. Signed This On 24/12/2020 . + P?)ﬁ
= BOARD ANAL
Rajasthan State Pollution Control B
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

M
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REGIONAL OFFI.CE Tele: (:744 -2490873
&9 Frted
RAJASTHAN STATE POLLUTION CONTROL BOARD
| LELCIERIE R AR e ST
Plot No. 2A, Road No. 6, Indraprastha Industrial Area, Kota (Rajasthan)

RPCB/ROK/Lab/Gen.44 / 1947 . Date:-2 3/;1/2010

Group In charge (CPM),
Rajasthan State Pollution Control Board,

4, Institutional Area Jhalana Doongari,
Jaipur (Rajasthan)

Subject: - Analysis Report of Stack and Ambient Air monitoring.

Sir,
Please find enclosed analysis reports for the following samples for necessary action.
REPORT NO. PARTICULARS
6143-6154 - | M/s ACC Limited, Lakheri, Tehsil- Lakheri. District: Bundi.

Yours Faithfully

20~
Lab Incharge f

Copy to the following for information and necessary action please.

1. Fhe Regional Officer,R.S.P.C.B.,Kota
” M/s ACC Limited, Lakheri, Tehsil- Lakheri, District: Bun-i.

Wi |

Lab Inchargeys ) ‘D

Enclosed: - As above




1212412020

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. : 6143

Report On : 24/12/2020
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Ambient Air Quality of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from near guest

house building Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

(See Rule - 10)
Final Report

1 further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the

analysis to be as below :- =
S.No. |Parameters Result
1 Particulate Matter (PM10) pg/ms3 99
2 Sulphur Dioxide as SO2 ug/m3a 6.6
3 Oxides of Nitrogen as NOx pg/m3 15.8
The condition of the seals, fastening and container on receipt was as follows : Intact \_\

Signed This On 24/12/2020

Rajasthan State Pollution Control B
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,

BOARD ANALY

Kota

Phone: 0744-2490873

ST

i



122412020 .

FORM - X ’

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. : 6144

Report On : 24/12/2020
I hereby certify that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Ambient Air Quality of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collected from near top
crusher building Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

(See Rule - 10)
Final Report

I further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the

analysis to be as below :-
S.No. |Parameters Result
1 Particulate Matter (PM10) pg/m3 93
2 Sulphur Dioxide as SO2 ug/ms3 : 9.1
3 Oxides of Nitrogen as NOx pg/ms3 18.0

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 24/12/2020

Rajasthan State Pollution Control
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,

Kota

Phone: 0744-2490873

1M



122412020

: FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report

Report No. : 6145
Report On : 24/12/2020 : -
[ hereby certify that | K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Ambient Air Quality of M/S ACC Limited , Plant - ACC Limited [615]
;Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri » District- Bundi Collected from at general
store building top Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

[ further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S.No. |Parameters Result
1 Particulate Matter (PM10) ug/ms . |88
2 Sulphur Dioxide as SO2 ug/m3

8.1
- 3 Oxides of Nitrogen as NOx pg/m3 17.9
The condition of the seals, fastening and container on receipt was as follow$ : Intact N,) |
+

Signed This On 24/12/2020
BOARD ANALYS
Rajasthan State Pollution Control B
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

. Phone: 0744-2490873

i



1212472020 .
' FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report
Report No. : 6146

Report On : 24/12/2020

I hereby certlfy that I K K Jethalya, State Board Analyst duly appointed under sub Section(2) of Section 29 of
the Air (Prevention & Control of Pollution) Act, 1981 received on the 17/12/2020 from Ms Abhi Garg, JSO,
Kota ,RSPCB Kota a sample of Ambient Air Quality of M/S ACC Limited , Plant - ACC Limited [615]
,Lakheri Cement Works, PO , City- Lakheri Tehsil- Lakheri , District- Bundi Collectcd from at general time
office building top Collected on 15/12/2020. The Sample was in a condition fit for analysis as reported below :-

[ further certify that I have analyzed the aforementioned sample on 24/12/2020 and declare the result of the
analysis to be as below :-

S.No. |Parameters . Result
1 Particulate Matter (PM10) pg/ms3 114
2 Sulphur Dioxide as SO2 ug/ms3 8.6
™ 3 Oxides of Nitrogen as NOx pg/m3 18.7
The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 24/12/2020 & )
BOARD ANAL
Rajdsthan State Pollution Control Board
Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone: 0744-2490873

i1



d RAJASTHAN STATE POLLUTION CONTROL BOARD

—E 4™_Jhalana institutional Area,Jaipur-302004Phone:

%? 5101871,5101872 EPBX: 5159600,5159699 Fax: 5159694-97
Regd. Post

F (P-72)/RPCB/CPP/ 324 - 325 Date: 02)03 |2024

M/s ACC Limited,

Lakheri Cement Works
Tehsil-Lakheri, .
Distt-Bundi.

Sub.:- Show cause notice for intended revocation of Consent to Operate under Water
(Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981 in respect of Cement Plant .

Ref.:- (i) Consent to Operate under Water Act 1974 and Air Act 1981 granted vide this
office letter dated 19,02.2019. .
(if) Complaint received on Sampark Portal by Sh. Rukshar Pathan on 07.03.2019.
(iif) Ambient & stack monitoring conducted on 08.01.2020.

I. Whereas the Air (Prevention and Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act™) came in to force in whole of the State of Rajasthan w.e.f. 16.6.1981:

2. And whereas the Water (Prevention and Control of Pollution) Act, 1974 (Hereinafter called
as the “Water Act™) came in to force in whole of the State of Rajasthan w.e.f. 23.3.74;

L

And whereas the Air and Water Acts have been enacted to provide for the prevention &
control of Air and Water pollution and for the maintaining and restoring the
wholesomeness of air and water respectively. '

4. And whereas keeping this in view the Rajasthan State Pollution Control Board (hereinafter
called as the “Board™) has been conferred powers to take such steps as are necessary for the
prevention control & abatement of air and water pollution.

5. And whereas M/s ACC Ltd. (herein after called as the “Industry”) is operating a
Cement Plant at Tehsil- Lakheri, District-Bundi.

6. And whereas industry was granted Consent to Operate under the Water Act and Air
Act vide HO letter dated 19.02.2019 with validity upto 30.09.2023 along with
conditions mentioned therein .

7. And whereas complaint was received on Sampark portal regarding pollution caused
by the industry by Sh. Rukshar Pathan on 07.03.2019.

8. And whereas stack and ambient air monitoring was conducted on 08.01.2021 by RO,
Kota in which PM, SO2 and NOx parameters were found exceeding the prescribed
limits. ' ‘



In view of above, this show cause notice is being issued as to why the Consent to Operate
should not be revoked for the reasons stated above. You are, therefore, directed to submit the
required clarifications within 15 days from issuance of this notice failing which the Consent
to Operate will be revoked without any further notice in the matter.

This bears the approval of competent authority.

Yours sincerely,

5 @ Bifvash ;

SEE(CPP)
. e
Copy to the following:-

(i) Regional Officer, Rajasthan State Pollution Control Board, Kota to carry out inspection to
verify the current status of the industry and forward the inspection report with clear cut
recommendations regarding the complaint so that the decision may be taken at HO level.
Also ensure the delivery of this notice to industry.

I EY R
SEE(CPP)
' ; Sl



Ref: LK/ENV/2021-20
Date: 12/03/2021

To,

Senior Environmental Engineer (CPP),
Rajasthan State Pollution Control Board,
4, Institutional Area, Jhalaha Doongri.
Jaipur-302001 (Rajasthan)

A’I\-’NE)' ;p

ACC

ACC Limited

Lakheri Cement Works
P.O. Lakheri - 323603
Distt. Bundi

Rajasthan, India

Phone + 91 7438 261642
Fax + 91 7438 261504
www.acclimited.com

CIN-L26940MH1936PLC0025 15

Sub: Reply to Show cause notice for intended revocation of Consent to operate under Water
(Prevention and Control of Pollution) Act. 1974 and Air (Prevention and Control of Pollution)
Act. 1981 in respect of Cement Plant.

Ref: (i) RSPCB office letter F(P-72)/RPCB/CPP/324-325 dated 02/03/2021.

Respected Sir,

This has reference to the above referred show cause notice from your good self office dated 02/03/2021: we
are humbly submitting point wise documents/clarification as mentioned below:

Show Cause Notice P;)iltts

S.N. Clarifications
| Whereas the Air Act(prevention and Control of | Noted
Pollution) Act,1981 (hereinafter Called as the “Air
Act”) came into force in whole of the State of
Rajasthan w.e.f. 16.6.1981:
2 Whereas. the water (Prevention and Control of  Noted
pollution) Act,1974(hereinafier referred to as “Water
Act") has come into force in whole of the State of
Rajasthan W.e.f. 23.3.74;
3 And whereas the Air and Water Acl were enacted to | Noted
provide for the prevention & control of Air and Water
pollution and for maintaining and restoring the
wholesomeness of air and water respectively. _
4 And whereas keeping this in view the Rajasthan State | Noted
Pollution Control Board (hereinafler called as
“Board”) ‘have been conferred powers to take
necessary for the prevention control & abatement of air
and water pollution. o
5 And whereas M/S ACC Ltd.(hereinafier called as the | ACC* Lakheri is operating Cement Plant
“industry™) is operating a Cement Plant at Tehsil- along with 1aking care of community and
Lakheri, Dist-Bundi. environment  at  Lakheri,  Dist-Bundi,
Rajasthan,
6 And whereas industry was granted Consent to Operate | We are complying against the compliance

under the Water Act and Air Act vide HO letter dated
19/02/2019 with validity upto 30.09.2023 along with
conditions mentioned therein .

conditions mentioned in consent to Operate
and submitting compliance report of the same
to Board on quarterly basis.

Registered Office : Cement House, 121, Maharshi Karve Road, Mumbai 400020 India



7 And whereas complaint was received on Sampark | Noted
portal regarding pollution caused by the industry
by Sh. Rukshar Pathanon 07.03.2019.

8 And Whereas stack and ambient air monitoring | Environmental Monitoring was carried
conducted by RO. Kota in which PM, SO2, out RO Lab, RSPCB Kota and reports
NOx parameters were found exceeding the of the same were received to us dated
prescribed Limits 08/01/2021, copy of the monitoring
report is attached herewith as Annexure-
L] l_ -

We would like to state that all the stack
emission were within prescribed norms
for all the consented parameters and also
at three ambient air quality stations (Out
of four stations) PM,S02 and Nox values
were within prescribed norms.

Ambient Station named as “Time office
building top™ is near factory gate,
during measurement by board lab PM 10
value was slightly higher side which was
114 pg/m3. SO2 and NOX values were
within norms.

Clarification regarding Higher Particulate Matter (PM10) value in Ambient Air at Time office
building top: ' e

Environmental monitoring was conducted by RSPCB lab, Kota on 17/12/2020. At time office
building top, Particulate Matter (PM 10) was slightly higher side, following factors might be the
contributory for the same:

1. This station is near to factory main gate, which is near to Lakheri town main road & on this
road heavy traffic of Lakheri town is passes & creates vehicular emissions (Fugitive as well as
from vehicular exhaust emission) & increase PM10 levels in ambient air quality. This factor
is a sigpificant factor for higher PM10 level at this station,

2. Human error during sample collection/filter paper weighment.

3. Other environmental conditions like wind speed wind direction, humidity etc.

Lakheri Cement Works, ACC Limited is community responsive company and gives utmost care to its
community and environment protection. After receipt of the reports of environment monitoring from
Regional office Lab, RSPCB Kota, we have taken following actions to reduce the emission in and
around the factory premises & keep the ambient air quality within prescribed norms:

1. Discussing effectivencss of all the air pollution control equipments in
Production/Maintenance meetings & taking necessary actions to maintain them in healthy
condition.

Emission data integration with TIS server/Pact server and if emission exceeded, immediate
action by concern is taken so as to keep stack emission within norms and thus keeping
ambient air quality within prescribed norms as per NAAQMS, 2009.

8]




3. Frequency of cleaning of roads near to Time office building and in front of factory gate has

been increased.
4. We have extended water spraying on the roads in front of plant where heavy traffic of Lakheri
town passes so as to reduce fugitive emission. .

All the air pollution control equipments are interlocked with process equipments
All the transfer points are equipped with dust collectors so as to reduce fugmvc emission from
plant. :

o w

After implementing various actions as stated above, Ambient Air Quality Monitoring was again
carried out by Team Test House” (A unit of Team Institute of Science & Technology Pvt. Ltd.)
on dated 06/03/2021, as per the analysis report PM/SO2/NOX values are within prescribed norms.

Ambient Air Quality Monitoring report of station named “’I‘;me office building top” is attached
herewith as Annexure-Il. Particulate Matter (PM10) emission was 80.99 ug/m3 which was well
within prescribed norms.

In view of the above information/facts, we would like to submit that we are in compliance with the
Consent Conditions. Hence, requesting you to consider for not initiating any further actions on us.

We hope above information is as per order. in case you for further information/clarification in this
regard, we shall be pleased to provide the same. .

Thanking you

Yours faithfully
Foy ACK Limited

Director Plant,
.r 5 } (‘\ : ” 5._. ; -. P ._\

LAKHERI-323 603
IJUNU:! MT:WJ}
Encl: As above

B 2

The Regional Officer,

Rajasthan State Pollution Control Board,

Plot No. Special- 2A, Paryavaran Marg, .
Road No.6, Indraprasth Industrial Area,

Kota (Rajasthan) — 324005



. TEAM TEST HOUSE

ot (Unit of Team Institute of Science & T. echnology Pvt. Ltd,)
Approved by Ministry of Environment and Forest, Government of India as Environmental Laboratory
g ISO 9001:2015 OHSAS 18001:2007
Oﬁaezl-)-ts,(.‘hhn-juhhrg. Laboratory : G1 RICO Industrial
C-Scheme, Jaipur - 302001, Rajasthan Shtapura, Jtiplr.:“‘.mn, Rajasthan g
Phone : +91 6377210064, 9414077379, Phone : +91 9460222039, 9460222049,
Website : www.teamtesthouse.com Email ; directora teamtesthouse.com,
Email : team.bdhead @ gmail.com Email : marketinglab@teamtesthouse.com
TEST REPORT
Report No/ULR | TC502521400000716 |Date : 10-03-2021
No. :
Issued To : M/s ACC Limited Type of Unit ; Chemical Industry
(Lakheri Cement Works), P.O.Lakheri- 323603,
Distt. Bundi, (Raj.), Bundi (Rajasthan),
Type of Sample : | Ambient Air Quality Monitoring Date of Sample ~ |06-03-2021 i
i Collection/Monitori ; i
ing :
Point of Collection Timc Office Date of Receipt : |08-03-2021 ‘
i)lhof 08-03-2021 to 10-03-2021 Sampling Plan : IS §182:2000(Part 14)RA ‘
Test/Analysis - 2014 i
lowm of : Sample Collected [Banwari Lal Kumawat |
Sample : By : '
Unit's Mr Rajesh Kumar Nayma ion of Fit for testing
|Mm : Sample :
i RESULTS
S.No |Parameters Observed Value |Testing Protocol Limits as per

_ (.5) [microgram/m3]

& mmwmmuhmmuummmummumm“m

¥ 'I'hnpuliluathhmﬁdywhm-ummhmdcﬁhuhhmdhﬂmmhmhm
mmm“mmhm_
] mmuuw*wmmmmumumwmmw,

fj. e @i"" (e shwan
uidﬁ inE; I{Os’ll Raj S malesl
Senior Analyst x - * Authorized Signatory
(Report No: TC502521400000716 )




e NIVRIM ¥ Uquul fAgEer Aued
—_—— RAJASTHAN STATE POLLUTION CONTROL BOARD
e

4, Institutional Area, Jhalana Doongri, Jaipur.
L Phone: 5101871, 5101872, -

No.F.10 (352) RPCB/Legal/NGT/202 x{gzo Dated : (- 2-28 2|

Regional Officer,

Regional Office,

Rajasthan State Pollution Control Board,
Kota.

Sub: - Hon’ble NGT, New Delhi order dated 07.01.2021 in O. A. No. 302/2020, Bhanwar
Lal Saini Vs State of Rajasthan & Ors.

Sir, : ;
With reference to the above subjected matter, it is to inform that the Hon’ble
Tribunal has passed order dated 07.01.2021 inter-alia as follows:-

“1. Grievance in this application is causing of pollution by ACC Cement Company at
Lakheri, Tehsil Indergarh, District Bundi, Rajasthan. The cement factory is in densely
polluted area. Untreated effluents are being discharged into the drains. Air pollution is
also being caused. The matter has been repeatedly published in the Media but no action is
taken. .
2. Let the Rajasthan .S’tt_zte PCB look into the grievance and take appropriate action in
accordance with law. An action taken report may be furnished by email by e-mail at
Jjudicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and
not in the form of Image PDF within two months.
A copy of this order, along with a copy of the complaint, be forwarded to the State PCB by
e-mail for compliance.”
The copy of Hon’ble NGT order dated 07.01.202]1 and complaint are enclosed for ready
reference.
. ;

For compliance of the Hon’ble Tribunal order dated 07.01.2021, you are hereby
appointed as Nodal Officer with the direction to ensure the compliance of Hon’ble NGT
order and file the compliance report before the Hon’ble Tribunal after approval of the

competent authority.

Enclosed- As Above
Yours sincerely,

(Dr. Gobind Sagar Bhardwaj)
i ' Member Secretary



VORI IS Uguor  fgaor qoge

g RAJASTHAN STATE POLLUTION CONTROL BOARD
W 4, Institutional Area, Jhalana Doongri, Jaipur.

Phone: 5101871, 5101872,

No.F.10 (352) RPCB/Legal/NGT/2021% 2© Dated : (¢ 2-252. |
i

Regional Officer,

Regional Office,

Rajasthan State Pollution Control Board.

Kota.

Sub: - Hon'ble NGT, New Delhi order dated 07.01.2021 in O. A. No. 302/2020, Bhanwar
Lal Saini Vs State of Rajasthan & Ors,

Sir,
With reference to the above subjected matter, it is to inform that the Hon’ble
Iribunal has passed order dated 07.01.2021 inter-alia as follows:-

“I. Grievance in this application is causing of pollution by ACC Cement Company at
Lakheri, Tehsil Indergarh, District Bundi, Rajasthan. The cement Jactory is in densely
polluted area. Untreated e¢ffluents are being discharged into the drains. Air pollution is
also being caused. The matter has been repeatedly published in the Media but no action is
taken.
2. Let the Rajasthan State PCB look into the grievance and take appropriate action in
accordance with law. An action taken report may be furnished by email by e-mail at
Judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and
not in the form of Image PDF within two months.
A copy of this order, along with a copy of the complaint, be forwarded to the State PCB by
e-mail for compliance.”

Lhe copy of Hon'ble NGT order dated 07.01.2021 and complaint are enclosed for ready
rererence.

For compliance of the Hon'ble Tribunal order dated 07.01.2021, vou are hereby
appointed as Nodal Officer with the direction to ensure the compliance of Hon’ble NGT
order and file the compliance report before the Hon’ble Tribunal after approval of the
competent authority.

Enclosed- As Above
Yours sincerely,

(Dr. Gobind Sagar Bhardwayj)

Member Secretary
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Item No. 08 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 302/2020
Bhanwarlal Saini Applicant
Versus

State of Rajasthan Respondent

Date of hearing: 07.01.2021

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

ORDER
1. Grievance in this application is causing of pollution by ACC
Cement Company at Lakheri, Tehsil Indergarh, District Bundi,
Rajasthan. The cement factory is in densely polluted area. Untreated
effluents are being discharged into the drains. Air pollution is also being
caused. The matter has been repeatedly published in the Media but no

action is taken.

2. Let the Rajasthan State PCB look into the grievance and take
appropriate action in accordance with law. An action taken report may

be furnished by email by e-mail at judicial-ngtwgov.in preferably in the

form of searchable PDF/ OCR Support PDF and not in the form of Image

PDF within two months.

A copy of this order, along with a copy of the complaint, be

forwarded to the State PCB by e-mail for compliance.

List for further consideration on 19

Adarsh Kumar Goel, CP



S.K. Singh, JM

Dr. Nagin Nanda, EM

January 07, 2021
O.A. No. 302/2020
A















